
Date : 27/02/2026

Vs.

1406/24

BSES YPL HUSAN ARA

1

Vs.

13528/16

HDVC BANK LTD VIMLA BISHT

Vs.

1157/25

HDFC BANK RAJNISH ROY

Vs.

60/24

SANGEETA DEEPAK

Vs.

328/25

REETIKA ANAND KUMAR SAURAV

Vs.

6/2025

BABITA RAM DAYAL NAWARIYA

Vs.

3583/22

ABU OSAMA NAVIN KUMAR @ RINKU

Vs.

1119/25

BANK OF BARODA SHOORVIR SINGH

Cause List for Mediation Centre

Ms. Anu Grover Baliga, DHJSMediator :

Ms. Anupam Dhingra, AdvocateMediator :

2601M01073

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2602M01703

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 AM

2602M01833

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:30:00 AM

2602M01836

MATRIMONIAL : MATRIMONIAL OTHERS 3:00:00 AM

2602M01335

MATRIMONIAL : DOMESTIC VIOLENCE 11:00:00 AM

2602M01466

CUSTODY / GUARDIANSHIP : CUSTODY / GUARDIANSHIP MATTERS 11:30:00 AM

2601M00384

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2601M00460

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

25Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Chaudhary, DJS

27Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neelofer Abida Perveen, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vineeta Goyal, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aishwarya Singh Kashyap, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS



Date : 27/02/2026

Vs.

2654/25

CSL FINANCE LTD JITENDER SHARMA

Vs.

31/26

JAGRITI SANDEEP YADAV

Vs.

729/23

RAJIV KR SINGH NAYATI MEDICAL PVT LTD

Vs.

512210/16

KANTA DAYAL SHANKER

Vs.

10272/16

SURJEET KAUR NAYYAR BHUPENDER KAUR GUJRAL

12

Vs.

145/26

TATA CPITAL LTD ASHFAK HUSSAIN

Vs.

294/25

MEENU GUPTA AJAY KR CHAUHAN

Vs.

178/25

BALDEV SINGH  VANEET KUMAR

Cause List for Mediation Centre

Ms. Meenakshi Verma, AdvocateMediator :

2601M00461

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2602M02201

MATRIMONIAL : MATRIMONIAL OTHERS 3:00:00 PM

2602M02124

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 4:00:00 PM

2512M15554

MATRIMONIAL : DOMESTIC VIOLENCE 11:00:00 PM

2602M01815

PARTITION : SUIT FOR PARTITION 11:00:00 PM

2602M01830

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 AM

2602M01838

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 AM

2602M01726

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 AM

25Page No. :

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Danveer, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Tripathi, DHJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Dharmender Singh, DHJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Aggarwal, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ashutosh Kumar, DHJS



Date : 27/02/2026

Vs.

339/24

ANITA KRISHAN YADAV

Vs.

272/24

CANARA BANK KAMAL ENTERPRISES

Vs.

2662/24

M/S HEIGHT BUILDCON PVT LTD AMIT KUMAR NAGPAL

Vs.

574/22

LAJJA WATI SATBIR SINGH

Vs.

2003/25

MOTILAL BHUSHAN

8

Vs.

477/25

JYOTI AKSHAY KUMAR

Vs.

297/24

SARITA MUNDHRA SHANKAR MUNDHRA

Vs.

502/24

DEEPAK KOMAL

Cause List for Mediation Centre

Ms. Poonam Mendiratta, AdvocateMediator :

2601M01063

MATRIMONIAL : DOMESTIC VIOLENCE 11:00:00 AM

2601M00386

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2601M01060

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2512M15872

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2602M02245

INJUNCTION/POSSESION/DAMAGES : SUIT FOR INJUNCTION 2:00:00 PM

2602M01710

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 12:00:00 AM

2601M00763

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 12:30:00 AM

2602M01825

OTHER CIVIL SUIT : OTHER CIVIL SUIT 11:00:00 AM

25Page No. :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aayushi Saxena, DJS

3Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Mayuri Singh, DHJS



Date : 27/02/2026

Vs.

959/22

MOHD NASIR MOHAD REHAN

Vs.

3732/24

PRAFUL KUMAR SAHU PRITAM YADAV

Vs.

1512/23

SAMEENA BEGUM ATEEQ UR REHMAN

Vs.

585/24

LOKESH KAUSHIK GOPI CHAND AGGARWAL

Vs.

2486/21

MANJU DALIP

Vs.

621/25

SAMTA ELECTRICALS ALPHA DEALS PVT LTD

Vs.

6151/17

MEENA ANANDI DEVI

10

Vs.

116/26

HDFC BANK LTD SANJAY

Cause List for Mediation Centre

Ms. Shamshravish Rein, AdvocateMediator :

2602M01816

PARTITION : SUIT FOR PARTITION 11:00:00 AM

2602M01704

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:30:00 AM

2602M01315

MATRIMONIAL : DOMESTIC VIOLENCE 11:30:00 AM

2602M01327

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 12:00:00 PM

2512M15920

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2602M01723

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2602M01332

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2602M01828

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 AM

25Page No. :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jiten Mehra, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Laka, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Kumar Sisodia, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS



Date : 27/02/2026

Vs.

2840/19

KAMTRONICS TECHNOLOGIC PVT LTD AMIT SANGWAN

Vs.

210/25

LAXMI SURAJ

Vs.

494/23

CHARANJIT SINGH SUSHIL KUMAR JINDAL

Vs.

55/25

SALMAN FARHA NAAZ

Vs.

585/23

HARI KISHAN SURENDER SINGH

Vs.

1692/24

SHILPA THAKUR NEERAJ KUMAR RANA & ORS

Vs.

495/23

CHARANJIT SINGH VINEET JINDAL

8

Vs.

400/25

KOTAK MAHINDRA PRIME SHIV KUMAR

Cause List for Mediation Centre

Ms. Sumita Gupta, AdvocateMediator :

2511M15115

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2601M00710

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2602M01417

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2601M00994

MATRIMONIAL : PETITION FOR DIVORCE 2:00:00 PM

2511M14960

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:30:00 PM

2601M00382

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2602M01415

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:30:00 PM

2602M01952

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 AM

25Page No. :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Yadav, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Shiv Kumar, DHJS

93Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vivek Kumar Aggarwal, DJS



Date : 27/02/2026

Vs.

7488/24

INDERPRIT SINGH AMITA SONKAR

Vs.

15/25

SADHNA GUPTA SANTOSH KUMAR

Vs.

4992/24

GAGAN CHADHA AJIT SINGH

Vs.

786/25

BRIJ MOHAN SIDHWANI VIJAY KUMAR WADHWA

Vs.

164/23

KUNDAN KUMAR TEJ BAHADUR YADAV

Vs.

475/25

SEEMA BAWEJA VISHRUTA GAMBHIR

Vs.

2370/18

M/S ECKO ELECTRICALS M/S MOOL CHAND & CO

8

Vs.

439/18

RESHMA RAI NIRMAL JAIN

Cause List for Mediation Centre

Not Assigned, NILMediator :

2602M02094

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:15:00 AM

2602M01826

MATRIMONIAL : MATRIMONIAL OTHERS 2:30:00 AM

2602M01699

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 AM

2602M01708

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 11:30:00 AM

2602M02127

MACT : MOTOR ACCIDENT CLAIM ACT CASES 12:00:00 PM

2512M15245

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2509M13097

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:30:00 PM

2602M02575

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 12:00:00 AM

25Page No. :

8Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pranjal Gangwar, DJS

8Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tarun Yogesh, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Gunjan Gupta, DHJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Bharat Aggarwal, DJS

153Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devanshu Sajlan, DJS



Date : 27/02/2026

Vs.

663/24

STATE RAHUL MALHOTRA

Vs.

1614/25

BANTI THE MANAGEMENT OF MCD

Vs.

1615/25

AZAD SINGH THE MANAGEMENT OF MCD

Vs.

635/20

ANU PRODUCTS LTD VIRENDER KUMAR

Vs.

1078/20

KANCHAN KAPOOR RAVINDER KOHLI

Vs.

1611/25

DURGA PRASAD THE MANAGEMENT OF MCD

Vs.

786/24

SADHANA KUMARI RANJAN KUMAR JHA

Vs.

2167/23

HEEMA SHANKAR SINGH

160/25

Cause List for Mediation Centre

2602M02532

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 AM

2602M02607

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 AM

2602M02533

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 AM

2602M02566

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 AM

2602M02553

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 AM

2602M02535

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 AM

2602M02587

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 AM

2602M02544

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 AM

2602M02548

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

25Page No. :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vaibhav Garg, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devanshu Sajlan, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devanshu Sajlan, DJS

0Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Lalit Kumar, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devanshu Sajlan, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS



Date : 27/02/2026

Vs.BYPL MOINUDDIN

Vs.

1612/25

CHANDARWATI THE MANAGEMENT OF MCD

Vs.

537/22

BSES YPL SUBHASH

Vs.

14207/16

ARUN KUMAR TOMAR KAVITA GUPTA

Vs.

4206/23

KASHYAP ENTERPRISES SRE DESIGN

Vs.

813/22

TPDDL PARVESH TYAGI

Vs.

4205/23

KASHYAP ENTERPRISES SRE DESIGN

Vs.

5014/25

EASTERN BEARING PVT LTD MOHINI

Vs.

95546/16

KUSUM LATA SHARMA SURENDER KUMAR

769/25

Cause List for Mediation Centre

2602M02606

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 AM

2602M02605

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2602M02531

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 AM

2602M02578

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 AM

2602M02549

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:30:00 AM

2602M02585

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 AM

2602M02586

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 AM

2602M02550

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 AM

2602M02560

25Page No. :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devanshu Sajlan, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Antil, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Milan Goel, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Divyashree Raina, DJS



Date : 27/02/2026

Vs.JYOTI KUNAL @ KULPRATAP

Vs.

5505/17

REKHA VERM RAJ KUMAR

Vs.

417/25

ROZY SHARMA HARISH SHARMA

Vs.

540/20

GROZ ENGINEERING TOOLS PRIVATE LTD KAMBOJ ENTERPRISES AND ORS

Vs.

531/23

DINESH KHANNA M/S GARUDA CONSTRUCTION & ENGINEERS PVT LTD

Vs.

01000/22

STATE AVDESH

Vs.

6/20

STATE SHIVRAM

Vs.

557/22

STATE SACHIN

Vs.

1207/25

ANU AGGARWAL M/S KUCCHAL SHYAM PUSTAK BHANDAR

Cause List for Mediation Centre

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 AM

2602M02546

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 AM

2602M02593

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 AM

2602M02568

INJUNCTION/POSSESION/DAMAGES : SUIT FOR INJUNCTION 2:00:00 AM

2602M02142

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:30:00 AM

2602M02573

CRIMINAL OTHERS : CRIMINAL OTHERS 10:00:00 AM

2602M02576

CRIMINAL OTHERS : CRIMINAL OTHERS 10:00:00 AM

2602M02534

CRIMINAL OTHERS : CRIMINAL OTHERS 10:00:00 AM

2602M02120

RECOVERY : SUIT FOR RECOVERY OF MONEY 11:00:00 AM

25Page No. :

Hearing Time :Case Type :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Disha Langan, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Mayuri Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raghubir Singh, DHJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vaibhav Garg, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vaibhav Garg, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vaibhav Garg, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pankaj Arora, DHJS

6Total Days spent :



Date : 27/02/2026

Vs.

1253/25

MADHU GUPTA M/S KUCCHAL SHYAM PUSTAK BHANDAR AND ANR

Vs.

74/25

PUSHPA PRAVEEN KUMAR

Vs.

548/24

SHRI BAJRANG SALES SHRI VARUN KRIPLANI

Vs.

433/21

MOHD SHAKIR DR JALALUDDIN AND ORS

Vs.

1953/22

NITIN CHADHA DINESH CHAUHAN

Vs.

16130/16

SUNDARI DEVI KAMALA

Vs.

1376/23

SANJOG BHATIA ASHOK BHATIA

Vs.

81/26

LEVI STRAUSS AND CO YASHWANT

Vs.

1729/25

KHUSHBU CHAWLA SATNAM KAUR

Cause List for Mediation Centre

2602M02200

RECOVERY : SUIT FOR RECOVERY OF MONEY 11:00:00 AM

2602M02589

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 11:00:00 AM

2602M02541

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:00:00 AM

2602M02078

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 PM

2602M02603

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2602M02599

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 PM

2602M02551

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2602M02601

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2602M02602

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

25Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pankaj Arora, DHJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Danveer, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sandeep Kumar Sharma, DHJS

7Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sana Khan, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tarun Yogesh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tarun Yogesh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ramesh Kumar II, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sahil Monga, DJS

-1Total Days spent :



Date : 27/02/2026

Vs.

436/25

ANMOL KHULLAR CHANDER BHAN NAYER

Vs.

798/25

RANI SATISH

Vs.

1988/25

RUCHIKA TYAGI RAVI TYAGI

Vs.

712/25

AJAY JAIN DEEPAK SHARMA

Vs.

961/19

TPDDL RAMAN

Vs.

243/20

BYPL MOHD ISHA SHEIKH

Vs.

847/23

STATE RAHUL R NAIR

Vs.

323/25

MEENAKSHI RAJEEV SINGH CHAUHAN

Vs.

322/25

MEENAKSHI RAJEEV SINGH CHAUHAN

Cause List for Mediation Centre

2602M02552

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 2:00:00 PM

2602M02559

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2602M02556

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2602M02604

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2602M02555

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 2:00:00 PM

2602M02554

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 2:00:00 PM

2602M02598

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2602M02558

MATRIMONIAL : MATRIMONIAL OTHERS 2:00:00 PM

2602M02591

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

25Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Shiv Kumar, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Disha Langan, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Yadav, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Preeti Aggarwal Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sayesha Chadha, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vijay Kumar Dahiya, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vijay Kumar Dahiya, DHJS



Date : 27/02/2026

Vs.

324/25

GOLDI TIWARI YOGENDRA PANDEY

Vs.

1535/24

DOLLY VIMAL KUMAR

Vs.

1043/25

VINEETA VIVEK ANAND

Vs.

1759/25

SALIL SAGAR KAY WAY STORE

Vs.

572/22

STATE PRIYANSHU SHARMA

Vs.

361/20

MOHAN LAL MAK V ENGINEERS PVT LTD

Vs.

8137/23

BESTWAY COOPERATIVE URBAN THRIFT AND CREDIT GURMEET KAUR

Vs.

5551912/16

SHILPI NIKHIL

60/25

Cause List for Mediation Centre

2602M02590

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2602M02561

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2602M02537

PARTITION : SUIT FOR PARTITION 2:00:00 PM

2602M02588

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2602M02567

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2602M02569

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2602M02584

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2602M02557

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2602M02538

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

25Page No. :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Yadav, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Chander Mohan, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rangat Ghirra, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Shiv Kumar, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Chander Mohan, DHJS



Date : 27/02/2026

Vs.VIVEK ANAND VINEETA

Vs.

445/25

SHIVAM KRISHAN PRASAD

Vs.

343/25

SHYJI KUMAR DEEPAK SHARMA

Vs.

43/26

SANGITA THAKUR KAMAL KISHOR SHA

Vs.

121/24

PRABLEEN CCL

Vs.

21/25

AMRITPAL SINGH MANMOHAN SINGH

Vs.

251/20

RUBY RIZWAN

Vs.

264/20

BIMLA RANI RAJENDER KUMAR

Vs.

768/23

ICICI BANK LTD MASOOD AHMED

1184/25

Cause List for Mediation Centre

2602M02582

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2602M02581

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2602M02580

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2602M02579

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2602M02577

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 PM

2602M02570

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

2602M02574

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2602M02571

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2602M02572

25Page No. :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Gunjan Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Gunjan Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Gunjan Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Gunjan Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Kumar Sharma, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divya Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Akshay Prakash, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Milan Goel, DJS



Date : 27/02/2026

Vs.RAKESH GROVER M/S FUJIYAMA POWER

Vs.

348/21

SUMER SINGH ROHIT SHARMA

Vs.

589/25

SUMITRA RAVI KUMAR

Vs.

60/24

SUSHMA SHARMA MCD

Vs.

539/23

SALONI VIVEK PANWAR

Vs.

16013/16

KAMALA MEHTO KISHOR KUMAR AND ANR

Vs.

272/25

USHA RANI KARUNA BHATIYA

Vs.

1145/24

POONAM BHOLA MCD

Vs.

7228/19

ALUTECH INDUSTRIES AJIT MAURYA

Cause List for Mediation Centre

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2602M02583

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2602M02545

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2602M02562

INJUNCTION/POSSESION/DAMAGES : SUIT FOR INJUNCTION 2:00:00 PM

2602M02547

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2602M02597

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 PM

2602M02565

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2602M02563

INJUNCTION/POSSESION/DAMAGES : SUIT FOR INJUNCTION 2:00:00 PM

2602M02539

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

25Page No. :

Hearing Time :Case Type :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Gunjan Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Gunjan Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tarun Yogesh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

-1Total Days spent :



Date : 27/02/2026

Vs.

552/24

VANI KAPOOR SIDDHARTH SETHI

Vs.

1475/25

TRUCAP FINANCE LTD B S D KITCHEN EQUIPMENT

Vs.

7017/24

SHRIRAM FINANCE LTD SUNIL KUMAR

Vs.

908/25

AKASH PUNEET KUMAR

Vs.

12217/19

HG ATOMS AND MOLUCULES PVT LTD GUR SEWAK SINGH

Vs.

541/23

GUDDY VIVEK PANWAR

Vs.

7789/24

SATIN FINSERV LTD RAMAM NAND SAGAR

Vs.

4370/24

DCB BANK LTD KARAN BALKES KUMAR SAWAITUL

Vs.

693/21

STATE VIDYA DEVI

Cause List for Mediation Centre

2602M02564

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2602M02543

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2602M02542

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2602M02594

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2602M02596

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2602M02595

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2602M02540

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2602M02600

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2602M02592

CRIMINAL OTHERS : CRIMINAL OTHERS 3:00:00 PM

25Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Ujjwal, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Gunjan Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Gunjan Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pranjal Gangwar, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rangat Ghirra, DJS

0Total Days spent :



Date : 27/02/2026

80

Vs.

130/26

HDFC BANK LTD NEERAJ TAKKAR

Vs.

3556/22

M/S VINTAGE CREDIT AND LEASING PVT LTD MANISH KUMAR

Vs.

274/23

PREM LATA SHEELA DEVI

3

Vs.

13/26

SOLARIS REALTECH AMARJEET

Vs.

14/26

SOLARIS REALTECH HARJEET

Vs.

474/25

NAMITA JOSHI ASHUTOSH JOSHI

Vs.

1648/24

JAIVEER SINGH MUKESH SHARMA

2772/25

Cause List for Mediation Centre

Sh. A.S. Chaudhary, AdvocateMediator :

Sh. Chandra Bose, Retd Judicial OfficerMediator :

2602M01823

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 11:30:00 AM

2602M02209

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:30:00 AM

2601M00388

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2602M01711

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 AM

2602M01702

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 AM

2601M00698

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 10:30:00 AM

2602M02114

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 10:30:00 AM

2601M00699

25Page No. :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sana Khan, DJS

41Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vijay Kumar Dahiya, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surbhi Gupta Anand, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Vijay Kumar Dahiya, DHJS



Date : 27/02/2026

Vs.NAMITA JOSHI ASHUTOSH JOSHI

Vs.

588/21

STATE YOGESH

6

Vs.

13095/24

BAJAJ ELECTRICALS LTD NITIN GARG

Vs.

33/24

M/S BEST ROADWAYS LTD KAUSHAL SHARMA

Vs.

3696/23

M/S BEST ROADWAYS LTD KAUSHAL SHARMA

Vs.

668/21

STATE SUNIL

Vs.

687/22

RAM CHANDER SAH AND ANR RAJ KUMAR CHAWLA

5

862/22

Cause List for Mediation Centre

Sh. Gaurav Deep Sahdev, AdvocateMediator :

Sh. Jai Ram Garg, AdvocateMediator :

MATRIMONIAL : PETITION FOR RESTITUTION OF CONJUGAL 10:30:00 AM

2601M00195

CRIMINAL OTHERS : CRIMINAL OTHERS 2:30:00 PM

2601M00253

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 AM

2601M01064

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 AM

2601M01011

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2602M02122

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 PM

2602M01698

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2602M01818

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 AM

25Page No. :

Hearing Time :Case Type :

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sheetal Rani, DJS

48Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Richika Tyagi, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Susheel Bala Dagar, DHJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS



Date : 27/02/2026

Vs.RAJENDER KUMAR  ANITA VERMA

Vs.

279/25

BSES SAHID

Vs.

519/21

STATE ANUJ SOBTI

Vs.

463/24

AMIT KUMAR SHYMA LAL

Vs.

1069/25

SHAKUNTALA DEVI BIMLA DEVI

Vs.

519/22

NIKHIL KUKREJA BSES YPL

Vs.

1237/20

PRAKASH CHAND GUPTA VIJAY SINGH VERMA

Vs.

456/22

TILAK RAJ MAHAJAN BALBIR SINGH

Vs.

983/23

AMAN GUPTA AVINASH CHAND PRAKASH CHAND & SONS

901/25

Cause List for Mediation Centre

2602M01607

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:30:00 AM

2602M02123

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 AM

2602M01817

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 AM

2602M01705

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:30:00 AM

2602M01313

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 PM

2602M01329

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00256

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2601M00987

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 PM

2601M00462

25Page No. :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

16Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neetu Sharma, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Susheel Bala Dagar, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jiten Mehra, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Hala Quamar, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aayushi Saxena, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Neelofer Abida Perveen, DHJS



Date : 27/02/2026

Vs.TATA CAPITAL LTD PARDEEP DALAL

Vs.

986/23

ANITA MITTAL AVINASH CHAND PRAKASH CHAND & SONS

Vs.

440/25

MEENAKSHI YOGENER KUMAR

Vs.

1120/25

DCB BANK LTD MOHD RAIF

Vs.

1409/24

BSES YPL SHAMSHAD ALI

Vs.

175/22

HARVINDER KAUR INDERJEET SINGH

15

Vs.

796/25

UNION BANK OF INDIA SHALINI SHARMA

1

655/21

Cause List for Mediation Centre

Sh. Naveen Grover, AdvocateMediator :

Sh. Neeraj Gupta, AdvocateMediator :

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2601M00984

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2601M01069

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:30:00 PM

2602M01731

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:30:00 PM

2602M01324

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 2:30:00 PM

2601M01067

OTHER CIVIL SUIT : OTHER CIVIL SUIT 3:00:00 PM

2602M01856

COMMERCIAL : COMMERCIAL 2:30:00 PM

2602M01419

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 AM

25Page No. :

Hearing Time :Case Type :

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aayushi Saxena, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vijay Kumar Dahiya, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Dev Saroha, DJS

27Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ashutosh Kumar, DHJS

9Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS



Date : 27/02/2026

Vs.SUDHA SINGH GAURAN

Vs.

148/26

DCB BANK LTD SAHAB

Vs.

6267/24

ARUN BHARDWAJ BEBI

Vs.

1374/25

ALKA GAURAV KUMAR

Vs.

17/22

STATE DILEEP KUMAR SHARMA

Vs.

963/23

KHUSHBOO RAJ RANI

Vs.

68/26

NANYA AIRCONN PVT LTD OM BALAJEE AUTOMOBILE INDIA  PVT LTD

Vs.

5467/23

SHRIRAM FINANCE LTD ABHISHEK VERMA

Vs.

9705/24

LAXMI PUBLICATION PVT LTD ATIF SAYEED

12615/16

Cause List for Mediation Centre

2602M01819

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 AM

2602M01715

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 AM

2602M01894

MATRIMONIAL : PETITION FOR DIVORCE 2:00:00 AM

2602M02002

CRIMINAL OTHERS : CRIMINAL OTHERS 2:30:00 AM

2601M01004

PARTITION : SUIT FOR PARTITION 12:00:00 PM

2602M01728

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 PM

2602M01893

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2601M01071

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00400

25Page No. :

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Danveer, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

9Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Harshita Vatsayan, DJS

9Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manoj Kumar Sharma, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devendra Kumar Sharma, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

9Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Vinod Kumar Meena, DHJS



Date : 27/02/2026

Vs.SHAKUNTALA DEVI & ORS KISHAN LAL KALRA

Vs.

5343/24

M/S SATIN FINSERV LTD SURAJPAL

11

Vs.

876/25

BANK OF BARODA ADITYA MANCHANDANA

Vs.

1269/25

BABU LAL MOHD SHARIQ

Vs.

10212/24

TPDDL MANISH KUMAR SHARMA

Vs.

687/24

MAMTA RAJAT KUMAR MAHESHWARI

Vs.

1257/22

SY INTERIOR PVT LTD SWATEE SHARMA

Vs.

72/20

STATE VISHAL SUD

669/24

Cause List for Mediation Centre

Sh. Pradeep Kumar, AdvocateMediator :

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2602M02143

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2602M01727

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 AM

2601M00705

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:30:00 AM

2602M01831

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 AM

2601M00189

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2601M00996

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2601M00998

MATRIMONIAL : MATRIMONIAL OTHERS 3:00:00 PM

2601M00993

25Page No. :

Hearing Time :Case Type :

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

6Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raghubir Singh, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Antil, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pranjal Gangwar, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jiten Mehra, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Manya, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Kahkashan Jabin, DJS



Date : 27/02/2026

Vs.MUFIZA BEGUM LAL BABU

7

Vs.

1139/25

DCB BANK LTD RAKESH TYAGI

Vs.

1521/25

NEHA GARG M/S TOYOTA KIRLOSKAR MOTOR PVT LTD

Vs.

849/22

ISHWAR KAUR INDERJEET SINGH

Vs.

130/24

STATE SHANAWAJ

Vs.

185/25

RAKHI YADAVA SONU YADAV

Vs.

1205/25

VILOK CHADH RAMAN KALRA

Vs.

593/19

RAJPAL SHYAM KUMAR

852/19

Cause List for Mediation Centre

Sh. Rajesh Bhatia, AdvocateMediator :

MATRIMONIAL : DOMESTIC VIOLENCE 3:15:00 PM

2602M01824

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 AM

2602M01311

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:30:00 AM

2602M01927

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 AM

2602M01809

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 AM

2602M01788

MATRIMONIAL : MATRIMONIAL OTHERS 2:00:00 AM

2602M01732

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:30:00 AM

2602M01750

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:30:00 AM

2602M01713

25Page No. :

Hearing Time :Case Type :

27Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

10Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

10Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

10Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Mukesh Kumar Gupta, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Neeraj Sharma, DHJS

10Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Jiten Mehra, DHJS



Date : 27/02/2026

Vs.VARMILA GAURAV GUPTA

Vs.

2443/17

VARMILA GAURAV GUPTA

Vs.

574/23

MITALI SHARAWAN KUMAR

Vs.

916/25

NARENDER KAUR RAJVINDER KAUR

Vs.

1339/22

M/S NAINI FINCAP LTD PINKI SHARMA

Vs.

1803/24

RAJINDER SINGH NAGI SOURAV DATTA

Vs.

1144/25

BANK OF BARODA KARUNA KANT JHA

Vs.

00408/19

STATE RIYAZUDDIN

15

5860/24

Cause List for Mediation Centre

Sh. Sanjay Sharma, AdvocateMediator :

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:30:00 AM

2602M01695

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:30:00 AM

2602M01910

MATRIMONIAL : DOMESTIC VIOLENCE 11:30:00 AM

2601M00992

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 11:30:00 AM

2602M01321

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2512M15932

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2602M01805

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2602M01707

CRIMINAL OTHERS : CRIMINAL OTHERS 12:30:00 PM

2602M01720

25Page No. :

Hearing Time :Case Type :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jiten Mehra, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

10Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ishita Bhardwaj, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS

10Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vaibhav Garg, DJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge : Sh. Ashutosh Kumar, DHJS



Date : 27/02/2026

Vs.RAMPAL SINGH TAKESHWAR GUPTA AND ORS

Vs.

2612/21

GAINTEXTILE PRIVATE LIMITED BREAK TUFF & ORS

2

Vs.

1523/20

KULDEEP SINGH DABAS SHAKUNTALA

Vs.

1324/24

M/S SHRIRAM FINANCE LTD LODHI TRADING COMPANY

2

Vs.

1324/25

SANJAY GOEL PRAMOD KUMAR MEHTO

Vs.

599/25

DCB BANK LTD VINOD KR YADAV

Vs.

1728/24

RAJINDER KUMAR SATISH KUMAR KOHLI

18/24

Cause List for Mediation Centre

Sh. Satyabrata Panda, DHJSMediator :

Sh. V.P. Johri, AdvocateMediator :

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:30:00 AM

2602M01700

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:15:00 AM

2512M16067

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2511M14726

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2602M01722

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 11:30:00 AM

2602M01821

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 11:30:00 AM

2601M01002

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:30:00 PM

2601M01012

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:30:00 PM

25Page No. :

Hearing Time :Case Type :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aradhana, DJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

65Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

100Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Kumar, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sahil Gupta, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sahil Gupta, DJS



Date : 27/02/2026

Vs.SATISH KUMAR RAJINDER KUMAR

4

Vs.

373/23

MANISHA SANDEEP

Vs.

1654/25

BANK OF BARODA PINKY

Vs.

2795/24

M/S NAINI FINCAP LTD ASHA

Vs.

7003/21

M/S CHOLAMANDLAM INVESTMENT & FINANCE RAJ KUMR

Vs.

90/17

STATE DARSHAN SINGH

Vs.

438/25

KAILASH WATI LILA RAM @ LILA DHAR

6

Cause List for Mediation Centre

Sh. Vivek Gupta, AdvocateMediator :

2602M02140

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 AM

2602M01820

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 AM

2601M00990

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2601M01062

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2602M02207

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2602M01418

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

Software Designed and Developed by Gaurav Walia, DEO Computer Branch, Tis Hazari Courts, Delhi

25Page No. :

27Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sahil Monga, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surbhi Gupta Anand, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Komal Garg, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vineeta Goyal, DHJS

20Total Days spent :

Total :


